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HIGH COURT, APPELLATE SIDE,

CALCUTTA

No.  1194 – A                                                 Dated, Calcutta, the 14  th   March , 2014  

From :  Debi Prosad Dey , 
  Registrar (Judicial Service) ,
 High Court, Appellate Side , 
Calcutta.

To:
1. All the District Judges in West Bengal including A & N Islands.
2. The Chief Judge , City Civil Court , Calcutta.
3. The Chief Judge , City Sessions Court , Calcutta.
4. The Chief Judge , Presidency Small Causes Court , Calcutta.
5. Member Secretary , S.L.S.A.
6. The Director / Additional Director ,West Bengal Judicial Academy.
7. The Registrar , Circuit Bench of Calcutta High Court at Port Blair.

  Subject  :  Filling up the post of Director in the National Legal Services 
Authority on deputation basis.  

 

Sir,
In displaying herewith the circular being No A/3/2004-NALSA dated 14.02.2014 and 

its enclosures for filling up the vacancy to the post of Director, NALSA, as forwarded by the 

under Secretary to the Government of India, National Legal Services Authority, Department 

of Legal Affairs vide letter dated 05.03.2014, I am directed to request all the officers of 

WBJS who are eligible as per eligibility norms prescribed therein to send their willingness 

along with filled in application if  any by 15.02.2014 before 3:30 P.M. to this Court for 

onward transmission of the same to the proper address as requested.

Enclos: As above.                      Yours faithfully,

Sd/-

                               Registrar (Judicial Service)
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